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Liquidation of lmpaect
' Limited, Delhi

Pablications

2400. SHRI LUTFUL HAQUE: Wlll
the Mmlster of LAW JUSTICE AND
COMPANY AFFAIRS be’ qieakd to
state:

-(a) whather Impact
Limited of C-7, Nizamuddin
Delh! hps been liquidated; and

Publications
East,

{b) whe{her {hbe Registrar of Com-
panies has verified the real indentities
of .the fareign share-holders and mod-
es of remittances?

THE DEPUTY MINISTER IN THE
M]HISRY OF LAW. JUSTICE AND
COMPANY 'AFFAIRS (SHRI BEDA-

TA BARUA): (a) As per records
of the Registrar of C‘ompanlos Delhi,
the company is not in the process of
liquidatmn

{b) No Sir, Since the C mpany has
made no profits, the question of re-
mittanices by way of dividends to any
share-holdet abroad has not arisen.
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GALLING ATTENTION To IATTER
OF URGENT PUBLIC IMPORTANGE

RxPORTED REFUGAL BY AND Porr AARD
Docx Woskwes' FXpmrATION 10 L0aD
RICE AND. mumtm ON JHEPS BOUND

PROF. MADHU DANDAVATE
(!}ljgpur) Sir, I call the .attention
of the Mmiatar of Shmpm; and
Trtpport to the follawing .matier of
ury,-nt pubuc .impgrtance and I re-

que;t thnt he .may make a statement
ihereon —_

“The reported refusal by Port
and chk Workers’ Federation to
luad rice and groundnuts on ship
‘bound for foreign countries”

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): Shri 8. R. Kulkarni,
President, All India Port and Dock
Workers' ‘Federation i3 reported to
have issued a statement on 2nd
August, 1973 that loading of Basmati
Rice and Groundnut for export would
not be permitted in view of the acute
shortage of these commodities in
India. No Basmati Rice was being
loaded for export at that time and
the statement only expressed the in-
tention not to permit shipments of
Bagmati Rice in future when such a
contingency arose.

One vessel 'SALAVAT' commenced
loading about 2,000 tonnes of ground-
nut kernels, besides other cargo, for
Soviet Union on 28th Jyly at Bombav
Port The loqdmg operations con-
tinued till 5th August, 1973, when &
quantity of 1,397 tonnes of ground-
nut kernels was loaded. The Federa-
tion is reparted to have withdrawn
the boycott on the 6th August. It hag,
however. reiterated .its decision not
to permit export of Basmati Rice.

The position in regard to export of
Groundnut and Basmati Rice is as
under:
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Groundnut A small quantity
(hardly 05 per cent of the total pro-
duction) of hand picked selected
groundnut is exported everv year
The item 15 a value added product
and fetches high price We have
built up an export market for HP S
groundnut over a period of vears and
m the country’s interest and in the
mterest of credibihtv and continuity,
we like to maintain the export mar-
ket 1n spite of fluctuations in produc-
tion 1n a particular vear Further,
the o1l content n HPS groundnut
1s comparatively less and 1t 15 mamn-
ly intended for table wuse The
Foreign Exchange earned by this ex-
port helps us in the import of o1l

Bosmat: Rice Since 1962, with

a view to carming Foreign Exchange
a limited ouantitv of superior Bas-

21§

mat1 rice 15 ng exporied This rice
1 bmg m 1y expoit 1 *1 e~itan
tradi! 'nal markets 1n the Middle

East, where a demand has been creat-
ed On an average about 0003 per
cent of the total nroduetion of rice 1s
expoited annuilly This superior
Basmati rice 13 consumed by affulent
sections of the society and this ena-
bles us to import 3/4 times of wheat/
codrse gramns  Thiy 1s 1n the interest
of the weaker scctions cf the soclely

The Hon Members will appreciate
that the decicion to export a hmited
quantity of HPS groundnut and
superior Basmatl rice 15 in the best
interest of the countiy Stips are
bemng taken to explain the position
to the Port ind Dock Workers

PROF MADHU DANDAVATE
Siur the 1ssues involved 1n this call-
aitention motion necd the attention
not onlv of the Mimister for Trans-
port and Shipping but for nme 1ssues
also of thc Miwster for Commerce
and Mmster for Agnculture Thes
might be permitted to give nece sar
clarifications when some speafic
questions are put to the Munister

MR SPEAKER The main motion

18 directed to the Mnister of Shipping
and Transpnrt

Workers’ Federation
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PROF MADHU DANDAVATE
When wyou listen to the questions, I
am sure, Sir, you will direct the other
Ministers also to give replies 1 leave
it to your judgment

MR SPEAKER I will direct them
to make statements independentlv on
some other occasion, but we will not
part with the convention that only
the Minister to whom the motion is
addressed will reply

PROF MADHU DANDAVATE
The All India Port and Dock Work-
ers' Federation has established that
the orgamized working class in this
country can sometimes defend the
economic interests of the country
better than even the Government
especially when the Government

faile

Syr ' TeAdaratinn has raised two
o1y relevant 1ssues O e 1s the ex-
port of Basm t1 mice and the other
1s export of groundnuts through
<hips When the country faces
famine and scarcity and when there 1s
searcify of essential commodities 1n
this backeround on any ground to
export such essentia] commodities 15
not only wrong but 1t 1s a callous and
criminal attitude It can be argued
that <ome nf the rontracts were made
earlter But I wish to point out to
1ou—and I would also seek clarfica-
tion from the Minister roncerned—
that 1n this verv House a solemn
acenrines was  given to the House
that when we woere facing eonditions
of famine and searaty old contracts
woild have to be resmected but no
new contracts would be entered into
bv which people would be subjected
to hudships As late as July 1978
revtgin contracls had been entered
nto and this means not only breach
of assurance and promice given in
this House but T may be permitted
to argue 1t might even mean breach
of privilege Through proper pro-
cedure I will try to raise the issue on
a separate occasion
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and Dock
I wish to point out to you that there
are two concrete issues which are to
be clarified separately by the Minis-
ter, One is regarding the export of
groundnuts and the other is regard-
ing the export of Basmati rice.

As regards the loading operations
on the Soviet ship, SALAVAT, carry-
ing consignment of groundnut to the
Soviet Union, the All India Port and
Dock Workers' Federation officially
received a certain communication
The information that is available
from the sources of trade union or-
ganisation reveals certain facts., and
I would like to seek clarification from
the Minister concerned regarding
these facts

Fustly, 1t has been decided Ly the
Port and Dock Workers' Fedecration
that they would Lft the bovcott on
ihe shipment of groundnuis on the
basis of certain asswances Is it true
that one of the assurances given by
Soviet Russia 15 that the balance ship-
ment of 2000 to 2,500 tonnes of
groundnuts will be postponed to bet-
ter times 1n terms of domestic
¢17ps® The srcond a-surance seems
to be that the exporters have agreed
to divert the remaining consignment
immediately to an o1l mil] 1n Bombav
and the Goverrment would <ell oil
at controlled rates—a wvery fine as-
surance It 1s reliablv learnt that the
Head of the Soviet Fxport Mission in
Moscow has conveyed to the Presi-
dent of the All India Port amd Dock
Workers' Federation, Shr1  Kulkarni,
that the Sowviet Government would
consider favourably anv request for
rdible o011 suppiv as an adjustment for
the groundnut being exported pro-
vided the request came through pro-
ner quarters Probably thev fee] that
this request should not come publiclv
through the Dock and Transport
Workers' Federation but that the
Indian Government <hould send the
necessary request

I am glad that Soviet Russia has
taken a correct posture that they

to load Rice (C.A.)

would be prepared to send edib’e oils
to this country as an adjustment for
the groundnuts that would be export-
ed not now but when there is a bet-
ter position in terms of the economic
situation in the country,

Ag far as Basmati rice is concern-
ed, I would like to have certain spe-
cific information There is a report
about the likely export of 7000 tonnes
of Basmat: rice by the State Trading
Corporation to various foreign coun-
tries 1n the next few days. Remem-
ber 7000 tonnes. The State Trading
Corporation has entered into contracts
in July 1978 when the Government
clearly know about the acute shor-
tage and the rise of prices in the
country It is our information and I
would like the Minister to confirm it
if STC has mvited global tenders for
the sale of 5000 tonnes of superior
quahty Basmati rice and they are
awaiting quotations from the foreign
buyers 1 would hike to khow whather
this information is correct Our in-
formation through trade union circles
is that 1000 tonnes are likelv to go
to Kuwait, 600 tonnes to Karan) e
Jeewanjee, Port Lows, 20 tonnes to
J 8§ Teja, Kandla, and twenty tonnes
are lkely to be sent to Japan.
5,000 tonnes are to be sent to a cerraia
destination about which trade union
circles have received a certain infor-
mation, and T would hke to have 1t
confirmed As regards the 5,000
tonnes of Basmati rice, the STC has
invited global tenders and it is reli-
ahly understood that a private party
from Javan 1s gonry to Lft thie niee
from India crA the guantitv 1s =(00
tonne« of Basmati rice It is rehablv
learnt that already the query 1s being
made and the guotations are already
sent I would hike to know whe'ber
this information is correct

It 1s also learnt that the STC has
alre~dv stocked 12,000 tonncs of Bas-
mati rice m the godowns owned and
controlled by the Food Corporation
of India and the stocking arrange-
ments are extremely bad During the
last two months about five ship-loads
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of rice are reported to.have been ex-
borted {rom she JKandia Port and I
would algo like o know i this infor-
mation is corpect.

There is some information provided
by the Current Topics of the Times
of India of to-day which pays:

“I§ is shogking that at .a gime
when -the country is tacing a grave
feod crisis and (prices .are sky-
vocketing, the unloading .of food
ships in the Bombay Port is much
slower than it used to be sevan
years ago when .the country passed
through .another period of acute
scarcity.....

This seems to be the result of
hurried buying of wheat in 4be
U.S. by the Indian Supply Mission
there. But the glow-down is at
least partly the result of the
sickeningly familiar lack of ¢o-
ordination between the various
departments on the one hand and
the negligence, bardering on cal-
lousness, on the part of the Food
Corpoxation of India officials on
the other.”

This ie what has been said in the
Current Topics. This is a very dange-

rous trend. ] would like to know if
this is correct.

Therefoze, aftar having posed cer-
tain questiongs and having sought
ecrtain information, I would concre-
tely like to know from you if the
various shipments of foodgrains to
which I have made a reference and
the countries to which I have made
a reference are comrect. I would also
like to know whether the communi-
cation received by the Chairman of
the Port & Doock Workers Federation
from the Soviet authorities concretely
suggesting that if through preper
channels a communication is sent,
they are willing to send edible oils.
s our Government willing to meet
the Soviet authorities and make the

necessary request?

in ghe end I sowld like to mpke
one swomissien. Home af the guasiprs

ALMISTE, 373" ° Aadkdes Peslovation

@‘;mmwm;
Slose dravernment rthink Hhat
in qrder 10 ,gat ,same .feod .Ahat s
?&“ﬁ“ for the ,vilnershie

which I received just o minute befare
12 noon where it iz stated that
Basmati is not utilized by. the waine- .
zable aections .of the populstion.

Of course, we are gupposed to
digest only milo. Az fTar a3 ‘the
guestion of woollen cloth is concerned,
Indians must put on the wollen rags,
—that 13 the concept of fTree India.
Leaving this aside for the moment, 1
would like to know definitely dbout
one thing. It has been said that you
will send good basmati rice to otiher
countrieg and in return get coarse
gramns. Is it your approach that you
would not make any effort ta give
better type of rice, ewen for the
vulnerable gections of our society, and
that a8 far a8 the common man
ig  concerned, they have only t9
take anly that type of .foodstuffs that
you want them to take, and the good
one 1s to be sent abroad? I do not
know what the approach of the Gov-
ernment in this matter is, I want
to know about one thing. Even what
is meant for pigs in the United
States, you have been taking it for
granted that Indian citizens can
consume here.

I have put specific questions to the
hon, Minister. In the end ] would say
this. I have reiseq several issues and
addressed them to the Minister of
Shipping and Transport. Net thai he
is incapable of dealing with these
fssues, but since there are certain
issues which are conneected with the
Mimsterg of Commerce and the Minis-
try of Agrioulture, eince the hon.
Ministers of Commerce and Agricul-
Aure are present here in the House,
if the Minister for Shipping is met
able to furnish the necessary infor-
mation, these two Minisiers 8Y
kindly be permitted to give the nacgs-
say clarifications in the matier.

SHRI RAJ BAHADUR:  Many
topics have been raised by my hon.
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friend Mr Madhu Dandavate and
with my Limited knowledge 1 wnll
try to explain and satisfy him and try
to set his doubts at rest I will deal
with such issues first whteh directly
Telate to my Mimistry He has compli-
mented the organised working class in
the ports to have drawn the
attention of the country and of the
Government in this behalf by calling
4 halt and asking for a boycott for
loading groundnut and basmati rice
on ships I am sure Sir that if they
knew the enftre background per-
haps they would not resort to the
boycott and ] trust they would revise
their decision to do so which I under-
stood they have already done I
would beg of my friend to kindly ap-
preaate thiey Affter all, what are we
exporing How was this export built
up’ Trade and foreign tiade es-
pecially cannot be built up overnmight
It takes  ycars and years of patient
cfort to build up our export trade
and 1n the contexi with a view  to
maintain continuity, a ceitamn amount
of basm.i 1ie has been  exported
over the veus as 1 said, since 1962
And as | said carther, export of onc
tonne of basmat: 1ice enables us to
fevch 3 to 4 tonnes of wheat, and
milo a hitle more I woni g inlo
the prices now I have got fijure.
1cgarding prices with me  But the
fact remuns that basmat: rice 15 really
not wn article ot consmption  if I
may 54y S0 with greal respect of
the common people, 1t 1s only on
accasions that they make use of 1t it
15 only the affluent sections and the

better-off  sections, mncluding Mr
Madhu Limaye, who use it And 1
can a5 ure him that if My Wadhu

Limaye accepts my invitation, 1 will
not give him basmafl rice May I
point out that we need today mnilo,
we need whedat We get at least four
times of foodgrains by spanng onc
tonne of Basmati By sending one
tonne of foodstuff if we can get 4
tonnes or 5 tonnes of milo or wheat
I would rather get them by exporting
basmat1i So, that 15 exactly the
question now,

1336 Ls—8
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So far as edible oils are concerned,
regarding groundnut, may I say, we
export hardly 05 per cent of our
total produce” We have to import
as far as this year 1973-74 1s con-
cerned, as much as 1,12,122 tonnes
of edible ofls By October, 1873, we
have to have as much as 70000
tonnes imported of these edible o.d,
and balance by March, 1974 We
must have them Also, we should
know that one tonne of groundnut
exported fetcheg us 1 1/2 tonnes of
tdible 011 That means the price that
one ton of gioundnut feilches 1n
foreign cxchange 1s 200 pound 1n sterl-
ing (Interruptions)

MR SPFAKER No nteiruption

please Let him reply Dont dis-
turb him
SHRI RAJ BAHADUR Su 1

w1y saymng that one ton of ground-
nut- hand-picked selected groundnut
—it 15 not the ordinary variety -has
got a relatnnely lesser contcnt of ol
inan the oidinary variety of ground-
nut thit we use in Vanaspati Ol
Mills heie 1n India So 1if we export
this variety of groundnut i1t mas fetch
us £200 per tonne We are buviig
edible 01l at €115 I think 1t wall e
much beiter fo hug cwblg o1l

The hon Member just now 1efcired
to a setilement that has becn 1eached
and the witndrawal of the boycolt
He made a mention about the Soviet
Union, a fricndly countty It has
promised that 1f Government-to-
Governmeni effort 1s made 1 tns
regard thev would be abie to ewport
ol fo us So far, we are not gctting
edible o1l from the Soviet Union
We ate trying to gel some sub-flena
o1l from them Certamnly this thng
can be considered On the question
of tender 1n 1cspect of 5000 tonnes,
as I have alieadv staled, we are (X-
porting only 0003 per cent of total
production of rice, that 1s, about 40
to 43 million tonnes per year Out
of that, we are only exporting 25000
to 30,000 tons of basmat: rice consum-
ed by the affluent society So, na‘u-
rally, I think, my friend, Prof Dan-
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davate, will appreciate when I say
that the country needs foreign ex-
change. 1f we need foreign exchange
certainly, we should export. He said
that there was certain lack of coordi-
nation between the Transport and
Shipping and Food Ministries and as
a result of this, there was delay in
unloading of food ships. There was
slower rafe of discharge in the Bom-
bay port about two months back or
su. That was so because of certan
demands of the labour, But, 1 should
state here that I and my colleague,
Shri Shinde, both, attended to this
problem. We flew 1o Bombay one day
and we settled that. And we came
to a firm understanding that about
2,000 tonncs of foodgrains every day
apd about 650 or 700 tonnes of ferti-
lizers every day will be discharged by
the labour and that the Minisiry of

Foo:_i and Agriculiure wil]  look
tg it. There is enough of coordina-
tion; we keep in touch with earh

other and I can assure him that he

should have no apprehensions on this
score,

PROF‘. MADHU DANDAVATE: Sir,
with your permission, I want to seck
a clanfication from the hon. Minister.

MR. SPEAKER: This system of
asking for clarifications for cvery
question should be discouraged.

PROF. MADHU DANDAVATE: If
you permii me, then 1 Shall seek a
clarificatiion. There were two things
to which 1 had made a reference.
While trying to build up the case
said that we are sending them some-

thing so that we can get something
from that country,

The Soviet Government have been
saying that when the local crop is
better, then only the groundnut
should be sent to them. On 1ihat
ground, the Federation had lifted their
boycott. There is a plea just now that
the shipment should not be sent, to
which I have made g specific refe-
rence. [ also made a reference to the
various quantities that were sent

AUGUST 7, 1978
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aproad—whether that is correct or
not, that is for you to say. You
have also not reacted to the reference
made. So, I want to know whether
the figureg quoted by me are correct.

224.

SHRI RAJ BAHADUR: BSo far as
export 1s concerned, the dock workers
will certainly cooperate in the context
of the present situation. As I ex-
plained, we export a large quantily
of groundnut and rice to the Soviet
Union and they will appreciate it.
As I suid, now, the new contract is
with regard to the export of ground-
nut to Soviet Union. The trade agree-
ment with the Soviet Union is in the
process of implementation. 1 must
say that I will not take any recourse
to alibi in this behalf because trade
has to be continued,

Even if there is a lean yegr, Wwe
cannot simply say that we shall break
off because it is a lean year and we
shal] pick it up again later. That is
impossible; we cannot pick it up
again. Thercfore, even if the produc=
tion is less, we have got to continue
it. This year, as against 60 lakhs
tonnes, the production is only 39 lakhs
tonnes of groundnut PBut even then
we have to part with some quantity.

So far as the quantities under ten-
der are concerned, I have not{ made
any sceret about it. The {enders are
going to be opened either today or in
the next few days, and these are for
5000 tonnes of basmati rice for vari-
ous countries. Mv hon. friend has
got a betier list than I in regard to
the countries to which it is being ex-
ported 1177 tonnes of sela rice is
also under tender. So. there is no
question of any secrecy about it.

SHRI VASANT SATHE (Akola):
I am afraid that this issue on the face
of it is likely to appeal in an emo-
tional way. That is how some of my
colleagues must have felt exercised
about it, 'The moment we read some-
where that essential commodities like
rice and groundnut are being export-
ed, they naturally feel concerned.



k

e give a second thought to 1t
0 see the explanation that has
n given, I am sure that any re-

~ asonable person would be convinced

of it.

I am sure none of my colleagues
here would agree that basmati rice
which sells at Rs. 3 k.g., and is the
costliest rice even in the best of times,
is really the rice which the common
man or even the middle income
group man can afford to take.

SHRI C. H MOHAMED KOYA
(Manjeri): Then, let him cut his
quota in the ration and give it,

SHRI VASANT SATHE: How
much ration could we cut, and how
much can be given that way?

Hardly one per cent of the society
in this country has an income which
is above Rs. 300 p.m. I think it is
just 1.7 per cent.

PROF. MADHU DANDAVATE: Is

he replying to the call-attention on
behalf of the hon. Minister?

SHRI VASANT SATHE: Why
W Prof, Madhu Dandavate feel
hur I am only asking for some
clarification.

SHRI MADHU LIMAYE (Banka):
He has no questions to ask, I think.

SHRI VASANT SATHE: I
questions to ask.

have

It is only 0.3 per cent of the com-
munity, whose income is above Rs.
1800, which purchases basmati rice.
Are my hon. friends going to plead
the cause of this tiny percentage of
ricli people and say that even the
few thousand tonnes which are be-
ing exported, in return for which we
get four times the amount in terms
of foreign exchange which would
enable us to get food and other sacrce
commodities like diese] oil, crude oil

y Port SRAVANA 16, 1895 (SAKA)
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and other things which are essential
for our farmers, should be stopped?

Are we going to be so short-sighted
as to that we shall make a prestige
issue or emotional issue out of ii and
say that Government should not ecx-
port even this small quantity? This
is the question which I want to ask
Are Government going to be brow-
beaten by this type of questions and
posers that are being placed before
them?

SHRI C. H. MOHAMED KOYA: If
they do so after meeting the mini-
mum requirements of the citizens,
that would be all right, but they are
not doing so.

SHRI VASANT SATHE: Therefore,
as far as rice is concerned, may I
ask Government to allay the fears of
those people who say that rice would
be available to them only if this
export is stopped? Will Government
assure them that other qualities of rice
would be made available to them in
Bombay as against these few thousand
tonnes which are being exported? 1
think that it should not be difficult
for Government to do so.

Will Government give this assu-
rance to the people of Bombay where
this rice would otherwise have been
distributed? So far as rice is con-
cerned, I am sure our fear also will
be allayed if 7,000 tonnes of rice of
other quality "c»n be made available
in Bombay or nearby region for
public distribution. ¥You export this
superior guality to earn four times
more value,

SHRI PHOOL CHAND VERMA
(Uijain): What about sela chaval?

SHRT VASANT SATHE: The next
question is about groundnut. The
Salavat iz taking groundnut to USSR.
As vou know, groundnut prices in this
country have really shot up. I was
surprized to see the other day that in
a town like Nagpur the i

price is
Rs. 6.50 per kg, whereas akrot in
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Shamin’s place sells at Rs 450 pe:
kg That means, groundnut has be-
come costiler than even a luxury
article like akrot—it 1s ke basmatl
in reverse When countries like the
USSR are willing to postpone the lit-
11g, why should we not allow this
postponement” Secondly, are Gov-
ernment willing to make an arrange-
ment with the USSR that as agamnst
this groundnut, they should divert, 1n
terms of value, some of the whecat
which they have purchased at a lower
price from USA? (Interruptions) They
diverted to Bangladesh Why <hould
we not get wheat at a cheaper price
ifrom them?

SHRI JYOTIRMOY BOSU
mond Harbour) T'trom vouw
father®

(Dia-
LOu-

SHHK1 VASANT SATHE Your g d-
father purchascd 1t fiom your god-
uncle Nixon

Therefore, will Government consi-
der this exchange? 1If that 1s done,
that would be some solice

Lastlv I was t21d in 1eply to my
un-tarred question that last vear we
amported 48 200 tonncs of edible on
and 75900 tonne of rape ~ced Tars
year, in 1973-74, we are going to im-
port 1,90,000 tonnes of edible o1l and
93,000 to ine~s of 1ape seed or equiva-
lent o1l 1 want confirmation of these
figure I \ant to know how much
are Govcrnment gong to get in
exchange for groundnut cither in the
form of o1l fiom USSR or better stil],
wheat at a iower price as 1 have cug-
gested

SHRI RAJ BAHADUR So fa= as
the export of basmat: 1s concerned
1 repeat that i1t i1s only the superior
type of basmati As for sela also, 1
am told it 15 par boiled basmat: ricc
I also repeat that the quantity in-
volved 1s 0000% per cent of the total

production

Ag for an assurance to the people
of Bombay that 7,000 tonnes of ordi-
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nary rice in lheu of this would be
provided, Iam sure that this export
will not have the slhightest effect on
the availability or provision of neces-
sary foodgrains to the people of
Bombay I can give this assurance
ithat 1t will not make any dent at—
all, paiticularly this being basmati
rice

About the eachange of wheat ms-
tcad of ail, that 1s a guestion which
1 think the Food Ministry mught take
into account if they make such a
request Bat ] do not know, I cannot
make any such recommendation

whether the
now or

About the figures,
figure 15 ahat I guoted just
not

SHRI VASANT SATHE On this
why dont vou avh the Agiuiculture
Minister or the Commerce Ministrv
to 1eply?’ They are sitting there A
good suggestion 1s bemg made We
want a rcply  (Interruptions)

SHRI RAJ BAHADUR Now,
about the Hgute 1 do not have the
figury for 1ape-seed but 1 have got
the fizu e of the total quaniity of vu
that we aie going to import, it 1~
1,12122 tonnes to be exact, for
1973-74 as against his figure of
1,19000 tonnes My figure 1s from 1
source which 1 can say 1s authenticy
I do not hknow fiom which source his
figurc hag been given

S“HRI VASANT SATHE Hand-p1-
cked

SHR] RAJ BAHADUR [ am not
talking about hand-picked, I am talk-
mg about the total quantity of o1l to
be mmported You said 1t 1s 1,19,000
(Interruptions)

MR SPEAKER There 15 very
hittle difference between your figures
and his It 1s all right

Shr Jagannath Mishra
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ot wimw  fx (Fged)
Farer Py o et o oy & & awar
B oouw &Y ogq ¥ waw oy fv
ax A F wwmarr g1 @y Fadwr #Y
T T W %7 W7 w7 WX
ZaY ®aY? g7 aan s €Y qwar
87 galfed A zyv 337 & A ey
far wmar s T 21 qer av ¥
FRAT U7 WA 7 qAl Ay 74 T 7Y
qwTE

WO JY T FEY M R §9
FETfT MIT WT ATIIAC ART
FAT T PN RAT AT R £ AW
OF A4 § 017 AT W OTT OATT HT
fraly 7 =i s 9 7 3fEy @
oAy wfRT- AT omrro fe
wq 7R a qv {rds T R A
¥ ¥H 97 IH 3T ZAT AR
9 &1 AtfF # 37 F 77 FETHeE
R AT AL ORIEET I ®
fair gigor wfr3 ~ o= T 2 famar
T 2 A7 5TAT = | W7 AT
QT AT T AT AT T HAE E AT
HE AW 4 2 IR ¥ gfg
a1 ot o7 fafe= 771 =raweT 9 ;v
gfy, amr ¥ fAa 7w age @ W
A &1 wrasarAar gar § faws fod
W maEEE fag 1 W owA
o7 I9A F1T IAN WEA wWifE AR
AT FAEA F79 g W7 IqH GIARAT
T §, 9% 7 riE & fay e
ZAr wnfgd | st 1 ATEAAT A HIT
UTIFEPE ®T MFAGIE FIAT & IEHT
XY A T IME w9 Fdae
W @R | T = oy ag I @
b fr ga s wfw qCowEw @
T g i T § A W TR 3T
g AT & FTT A ¥ 7 owwhk Ay
T ¥ IR Tl g wifed
ot @ wifees § ITr AW

to load Rice (C.A.)
wifgd 1| e gy vt fafae § fr g
A FII ORI wivw w0 § o @
¥ IAY g A faawy Feqfer v g
¥ 9% ¥ Y ¥ 9w gy a0
g

& Sraar wgar g 6 oo ¥ W
T~ gar war qy fafaae 4@ @
e afemr s1 i@ 91 yrevEAE w1 OR-
W& A4YT MY anmETT § 7
w4 ®. g A ww gfear
R M IE AFE FTWMH  Neqd
F ot wHwfal & wwgam AT g AW
far & oY gt & wrfas 1 agE
T ® w1 Fer &, & www g e O
FHAIF T F7T G Iog WAw
H AR FTH TE F0 A0y A1) '
%7 ag a1 famer wav 3w ok fdw
qv qUAT g1 1 gAfr & sgar g
AIFI7 AT A TH WEEAT KT FATEEA
F1, arffs gaTO AR SAwE
Far d3fws w=ew famEd A 9,
T ol aw N s T W@
wiey & s agr g 5 owmr oW
I A g gROEE ST 9%
T WAL TG 9, ¥ oA
T § GO w1 AfEfafaer wma
& gR, 7 ¥ faw U ¥ @O
w1 gy faure 7gT @ oA o
FET WA § WX [OAA AT @ W
@7 WM W W erear FT A
W §37 @1 & A s fado qar
frare smawas @ & 7 Rfrw aar-
e & faem & fa¥ o T AN A
oo T & reew fear @ &Y war
grT A s w8 %
qAY TWT T T IJA AGA § Aqfw
9% Wit OF ¥ wANQ, ww gt
Tax v ¥ qarfaerd, ©F IR
Tk I & qerfeerd aur =
g W @ 3% ¥ gTEAw «



231 Refusal by Port
and Dock

[t STy fasy)
A R w1 s frfawy s & 9%
o AW & syawm vy wiwesy 9 #E
L

oft T e A, e W
TB IA7 X FY Feev FEAT | WA
wxe & ag Ifea & wor & B w W
t® wizat ¥ afz wEw ar wAEAr
¥ am & Paater forar 9, &Y 72 afe-
g TG AT 2 | AW IEA T
WY e frar fe oad 8 a1 A
#fa 2, o\ Y ot ¥ e AET
quit =7 A faedgw Al =TT A,
ar gare o ARV LET 7 99 90T
#1 argare frar ag off 7 I |
# wouwr g B 97 1 oERIT AW
W 977 ¥ 2 73 & fomaY gw 9= AN
q® qFATA FI AT WE AN TAN
g8 M weAF TV WWET IFT ST
# &, F 77 &) Iy )

W s aar ad & froed aoy
=W F1 T @A T fAe g 0w
enfqmry re F vt o gafedratr
AT H [T w & fod, B wAor
FO B gEASEAT 2 ) W OF AU
TRt 97 g9 A AE” FT w40 AT A
g (wmawyr) n e 43 Fo@r
wy ey ®1 @ F7 o wmar &)
frragsaadfear @ &)

WA AIF & 77 W aar @ fr
W 7 I 9,0 w1 gfas Fmew feor
ay foaT Zw fAam 7T & WY
AT WA o4y foex, 0 9% aaa
? fr ar T fadiy =9 ¥ g7 I
¥ fad A%z ¢ 5 amaAt & oA
| A | T FAAE I fa-
g Fum g faww R
AT FET AR ¥l ge,
ar I A7 ST &, IAAY qfa R

AUGUST 17, 1873

Workers’ Federation 23~
to load Rice (C.A.)

A @ree Wo wy (WwOH)
wew WgwE, f ew Wit ®
afree s g fie ¥ g omrew @t
77 & fe wiR fafr &5 & M
AT WA WY grIeeAe w fwy
97 WIE FI4 q 017 &7 fagr | gAw!
56 @TA I urIvewr =rfed, ww fr
fa® 36 9@ =@ ITTY & | wA frafa
¥ ASEAT ® AET WAA ® §qT
wETy qfr 27 mrw qAw F AT AT
wITT 9% ¢ 7z By A A, qf
T a=13FT 21 727 2 w7 g fafrere
qEE Fv 73 ¥ o griv &7
fagim s gt Fr 2 A= ®
forx 0 7 g0A 9z 77 A w3
HET 9¥ I 2 TT AT 94,
zq, wWrey v FRAY g war @, o Ew
AT AT T T gAT? FFIRI-
7% ® IMMA @I fgaAr @ A
=3 TT | 977 25 49 F@mEr @,
& 50 97 TzmT 70 A f57 75 98
FETIT TAT | FF 9 AT AT TACT
waEr faaar 2 yrfRraz a0
Farar Tar ?

" T3IM A4 A5 T @AY @Y
CECUE A il el e e P |
73w farw a=z @ wf @ 1 A war
war ¢ fe ae7 7 oy A Ay anqry
AR qrf "t G 7 O oAd
A T T GARA T S &) qefawa 2
gk 1 ZATT T A R awad Ay
TERAT A AN gEd ) nar
q gsqF ZAT T AR oFE @

¥ 139 % afvom 37 3 fis gar? gat
AT AT F o gaesd a
5 34 faamr 2, 97 oo fawar &,
A FE 325 T ferew ¥ 9w e &
g wTgaT g f& s gasar o frata
A frat wmay, & W@ @ AR q¢
7 faedt
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e kel Ja sty ey & frd
o R yeTAr R W g afz ag
Ty & FEHTY B qear A T A
WAAT FY AEX AAT 9T Aw A, A
AT IW #Y gegare 2d 0 Fa
ATSTAT & X &7 AY 5o 47 qrfe ¥ gor
qr, AL TH AEHT Y :

“whether the Gujarat Agro In-
dustiies Corporation will export
more than 7 tonnes of oil cakes
thig year?"

The reply given was:

“The Gujerat Agro Industnes
Corpo-afion would be exporting
12600 tonnes of groundnut extrac-
tion this year”.

HOT S2W HIT AT AZTRT AR
Fatfr =E @A & f ST AR @
w2 fera=mgindd =
F O AA A 7 | TR qAT T
i‘[].}hﬂﬂﬁﬁl’mﬁ?ﬂﬁ%,m
A grE @1 GY7 SAgITEF 1 afe
qTFTT AATAT i AT A GOl A9
T F AT A werE w4 A
FTET F1AE A AEAT | ATFT AT
AT F15 e Ag R g

7Y 21 F-TEE A qTEA AT
aTAT F1 ART ATA T ASS AFTTA
&
Pleading a bad case in the best way
oz o 1 oA s T & amed
JMEA AAAT AT, AR AR FY
ag 7 frr, Mg gt i &) wre sy
FY wr fAeT AT Wi AR S
o wTER AT F1 FAsar & 1 #ar /T
frer =Tt & fir agn & ST ®T ATAWAT
oA 7T AT Wit ?

T & fag FTET A Qo Fo, WTA
AT Fro Fro yrTe T TR WA )
& qg srrerem s 2 6 e gy fRaer

to load Rice (C.A.)
AEEAT W fmAar wraa SOy qTAAY
¥ www At F feafee wE
T el T 7

ot T AW AET TE E AR
FATFAR A Fa g AN g &
arq wnfaer g | e fam qrar & wea
qarEan & 2, Ag wEe A T8
2 w3 ¥ fEdr o a7 oAy
afew A0 a9 & R Dwass
T o w57 ga@ ¥ %7 3or w7 A
AT A4 I & s iy o S
fon & a7 wpaiEeT & foar 2, & g
AraA 97 o FE w47 )

AT AFHT RFT T g9 A
*E P, AemA W), qA HAr F
© & W A N 3 S 92w q@ o
% & o4 Al R ww s A oq
AT G | OF AW TAA a8 WA
2—mor O & AA wA TE | T2 AT

FT FA1 2, FAT T 25 AT 2 OB
TEE T4 T,

ot G W AAT oA 7 )

St TR PRI 37 AT A 775
G AE 2 A AT AT T AL AT
TEAT 2 | A F77 qrar w0 AR w9
2 B9 SM I AT /¥ AT a8 A
g% & 399 fa@m Af vy g A
7z fa3w w0 wrar g f gw ar
qaRAr ¥ 9 fAata & 25~30 garT
= &1 gar B, afz mr paw A @Y 25
ZIM T [A TE A G, AGE
SEI-TT HAFAL ZMAT &, I 1 79) 617
faar | e wmewd v g, w9 WA wrweT
%1 f7 7 zf|a fe 205 P aradh

09 Tgi TF ¥9 TF I qMaH §
fo st g a0 47 oy,
T I 1§ AT I QR FIIHE
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Workers Federation to load Rice (C.A.)

[ T agga]
fre ot afe wie s 37 At R o

aTE T AfET 57 X 9w AT
qUE R0

SHRI K S CHAVDA (Patan)
People 1n the countiy are claiming
for edible o1l including groundnut ol
Vanaspat: factorles are starved of 1aw
matle 18ls and the whole tountiy 1>
faung this unprecedented (s
edible o1l +onaspati and . her Des-
pite thi, position, eaport of substan-
tial quantities of giloundnut and o hei
esscntial cominodities 15 bung allow-
ed Will the hon Mmister tell us
the detaills of quantity of gioundnut
and other essential commodities 1n
short supply in the country which
have been contracted for export with-
in the next six months or so? It 1s
said that the Government have enter-
ed 1into a new contract for exporting
10,000 tonnes of rice to Canada, Jopan
and Kuwait Will the Government
review the cxport policy in consulta-
tion with the Mimistry of Food and

that contracts for exports are either
cancelled or staggered? Even though
Gujarat 1s a major groundnut pro-
ducing State in our country, the sell-
g price of groundnut o1l in that
State 15 more than in any other State
m our country What are the reasons
for this and what steps government
will take to ensure that the prices of
edible oils in the country in general,
and Gujarat in particular, are brought
down?

SHRI RAJ BAHADUR Again 1
may have to commut the offence of
repeating what I have already said,
because no new 1ssuc has been 1a1s-
ed He has repeated the question of
a new contract, so fay as grounditat
15 concerned

SHR] K S CHAVDA I have asked

for the figures for the next sie
months
SHRI RAJ BAHADUR If he 1s

mterested 1n figures, I shall give the
figuies These are figures of produc-

Agriculture with a view to ensure tion and expoit of gioundunt
Year Production Export
_1968-69 46 31 lakh tonnes 37 000
1969-70 513 " 7 36,000
1970-71 6111 26,000
1971-72 618 " » 27,000
1972-73 3924 " ”

13,000
(up to Dec '72)

So far as Russia 1s concerned, the
Trade Plan agreement with USSR
was entered wnto in 1072 for 15,000
tonnes agamnst which these supplies
are going to be made.

1 think, this 15 all that I have to
say about it I do not have separate
figures for Gujarat

1256 phrs
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